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to the cOncem~ Stat. Governments for . 
I 

taking appropr~e action. 

[English] 

Wellar. Fund Scheme for indians 
Wor~lng Abroad 

I, 

3266. PROF. K.V. THOMAS: Will the . 
Minister of LABOUR be pleased to state: 

(a) wether ~erala Government has 
submitted a weHate fund scheme for the 
benefit of Indians WOrking abroad; 

(b) if so, whether. this scheme has been 
accepted; 

(c) whether arrangements would be 
made for Indians and their families abroad to 
get adequate medical facilities in the event of 
accidents; and 

(d) whether the investme!1ts made by 
the Indians working abroad will get the bene-
fits and concession given to export promo-
tion measures? 

THE MINISTER OF LABOUR AND 
WELFARE (SHRI RAM VILAS PASWAN): 
(a) No, Sir. 

(b) Does not arise. 

(c) The employment contracts of emi-
grant workers provide for medical benefits to 
them as per local labour laws. Families of 
such workers do not usually accompany 
them when they go abroad for empi9yment. 

(d) The information is being coll8ctad. 

·Wage Policy In Fr .. Export Zone 

3267. SHRIMATI GEETA MUKHER-
JEE: Win the Minist!irof LABOUR be pleased 
to state: 

.- (a) whether Govsrnment are aware that 
at the 'Free Export Zones' no wage policy is 
followed; and 

(b) if so, whether.Government propose 
to fix a wage policy for these 'Free Export 
Zones'? 

THE MINISTER OF lABOUR AND 
WELFARE (SHRI RAM VILAS PASWAN): 
(a) The 'Free Export Zones' are governed by 
the wage policies of the respective states in 
which they are located. 

(b) Does nat arise. . 

Insurance for Agricultural Work •• 

3268 DR. K. KAlIMUTHU: WiH ,the 
Minister of LABOUR be pleased to state: 

(a) whether there is a proposal under 
consideration of Government to introduce a 
nationwide personal insurance sCheme for 
workers engaged in agricultural operations; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF LABOUR AND 
WELFARE (SHRI RAM VILAS PASWAN): 
(a) to (c). There is no proposal to introduce 
any new personal insurance scheme, for 
workers engaged in agricultural operations. 
However, a Group Insurance Scheme for . 
Landless AgricUltural Labourers operated 
bY the Life Insurance Corporation is already 
in operation allover the country. 

implementation of CIvil Rights Act 

3269. SHRI J. CHOKKA RAO: Will the 
Minister of WELFARE be pleased to state: 

(a) whether Government are taking 
measures tor inlplamentation of the CivH 
Rights ki, 1955; 




